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fifth, Two Hundred and Seventieth and Two Hundred and Seventy-third Reports of the
Department-related Parliamentary Standing Committee on Industry on Demands for
Grants (2015-16) and (2016-17) respectively pertaining to the Department of Heavy
Industry, Ministry of Heavy Industries and Public Enterprises.

RE. DEMANDING ACTION FOR MAKING UNWARRANTED REMARKS
AGAINST CHIEF MINISTER OF WEST BENGAL AND OTHER ISSUES

MR. DEPUTY CHAIRMAN: Yes, Mr. Sukhendu Sekhar Roy.

SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, one activist of the Ruling
Party at the Centre in West Bengal has publicly described the hon. Chief Minister of
West Bengal as 'demon' and also announced a reward for those who will bring the head
of the hon. Chief Minister. ... (Interruptions)... An award of Rupees eleven lakhs has been
announced by the activist of the Ruling Party at the Centre saying that if anyone brings
the head of the hon. C.M. of Bengal, he will be rewarded with eleven lakhs of rupees.

...(Interruptions)... 1 urge upon all the hon. Members of this House ...

MR. DEPUTY CHAIRMAN: The West Bengal Government can take action.

...(Interruptions)...

SHRI SUKHENDU SEKHAR ROY: ... including the Government to condemn this
incident because from this fact it appears that the Ruling Party at the Centre is trying to
unleash a reign of terror in West Bengal in the name of religion and in the name of other
things. ... (Interruptions)... But this should be stopped. Otherwise, the entire country will
be engulfed with such tendency which is dangerous for our parliamentary democracy.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: The State Government can take action.

...(Interruptions)...

SHRI SUKHENDU SEKHAR ROY: I urge upon the Government to condemn this
incident. ... (Interruptions)... A constitutionally-elected Chief Minister has been described
as 'demon' and an award has been rewarded on her head. ... (Interruptions)... How can this

be done by a Ruling Party activist? This should be condemned, and I urge upon ...
MR. DEPUTY CHAIRMAN: No, it is not the ruling... ... (Interruptions)...

SHRI SUKHENDU SEKHAR ROY: I urge upon the Parliamentary Affairs Minister

to speak on behalf of the Government condemning the incident. ... (Inferruptions)...



Re. Demanding action ... [12 April, 2017] ...and other issues 17

U H HATA & o F3A, TAT HHET B A1 & o7 7341 (sft &=
ST A IR, ..

MR. DEPUTY CHAIRMAN: Would you like to react?

i AR SR AHA): AR, RIS GIvg UWR I Sl 7 Sl 91 Hal 2, §H IqD
ESREARRE EAR G R strongly condemn such type of a statement, and the State

Government is free to take appropriate legal action on this issue. ... (Interruptions)...

SHRI DIGVIJAYA SINGH (Madhya Pradesh): The Party should expel him.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, sit down. Sit down. I am telling you that the
Minister has already condemned that incident. If anybody has said like that, he has
condemned it, and the Minister has also said that the State Government can take proper
action. You can take proper action. ...(Interruptions)... You know a case can be registered
and action can be taken. Do that. ...(Interruptions)... Do that. An FIR can be registered
and action can be taken. ...(Interruptions)... No, law and order is with the State. You can

do that. ...(Interruptions)...

SHRI TAPAN KUMAR SEN (West Bengal): Sir, has a new enterprise born, to have
the business of heads? ...(Interruptions)... Not only in West Bengal, but in many places,
for beheading, a rate is called. ...(Interruptions)... Has a new industry born, and for that,
a separate Ministry is to be made by this Government? ... (Interruptions)... What is going

on in our country? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: On such people, who make irresponsible statements,
action is to be taken under the law. An FIR should be registered, and the law should take
its own course. The State Government should do the needful. ...(Interruptions)... The

State Government can take action. Do that. ... (Interruptions)...

SHRI SUKHENDU SEKHAR ROY: There is no condemnation from the ruling
party. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No; he said it. ...(Interruptions)... Mr. Sukhendu
Sekhar Roy, you raised it, and the Minister has condemned it. That is enough. But the
person who made this remark is an ordinary citizen of the country, whatever it may be.
...(Interruptions)... So, it has been condemned. That is enough. ...(Interruptions)... There

is no need of discussion. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: It has become the game-plan. ...(Inferruptions)...
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it ArTacht (STR TREn): AR SUFHTRT S, L (@aHT). ..

MR. DEPUTY CHAIRMAN: Mayawatiji, there is no need of discussion on that.

...(Interruptions)... Why do you want a discussion on that? ...(Interruptions)...

it AraTERH: A SUFHTIL ST, O Ut Bl 3R | A AR | uiehd
T BT R HAT b IR H TRIR AHAT TS H IST & 3MR I=BI I BT & b drord
P UH FTRIER TeIfaRT 7, 7301 1 ... (caaem). ..

7t IuHTIR: FART AT SN, 39 IR H 7301 S 7 W B [T 81 59 A1 Dl
GH B AT B ...(Ha)... 3R 1 912w .. (aum). .

SHRI MD. NADIMUL HAQUE (West Bengal): Yes, we associate. Action should
be taken. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: But the State Government should also take the action.

You have to take action. ... (Interruptions)...

Qi ArETeH: AT SUFHIART ST, Pae condemn B AT W YT B A B
Tl =TI I8 9gd TUR Al g1 SHferg ol ®1 Aifey B S7% Rae action o1
Y, Had (a1 HA | B T8 Il ... (TILH). ..

sft STRHTIRT: 71 B8 € & action o1 B ....(@em™)....

it ArITERh: HEIGy, WIRAR ST uTel @l action o1 @MET| I8 376! 14 781 o
...(TAU)... 39 IR A A1 $Is ff Tl & IR F dieral - ... (@aEH).... IR
ST UTET Bdel 7T &R <3 AT condemn &R ST, SO B T&T Tl | HRI ST
9TET Bl action 1 AMMRYI ... (TALT). ..

MR. DEPUTY CHAIRMAN: Sukhenduji, I am also asking you to convey to the

State Government to take action. ...(Interruptions)...

SHRI SUKHENDU SEKHAR ROY: But, Sir, what about the political patronage?

This is a case of political patronage. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay; that is enough. You have raised it.

...(Interruptions)...

SHRI DIGVIJAYA SINGH: Sir, it is not only that. ... (Interruptions)... It is a serious
issue where a BJP leader has made such a statement. At least, the Prime Minister should

say on his official Twitter handle that he condemns it. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You were the Chief Minister. ... (Interruptions)...
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SHRI DIGVIJAYA SINGH: This has been happening at the behest of the BJP
leadership. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Digvijaya Singhji, please don't. ... (Interruptions)...

SHRI HUSAIN DALWAI (Maharashtra): Sir, I have a point of order.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Husain Dalwai, what is your point of order?

...(Interruptions)...

# g9 ToEs: WX, I H THfoved & SR 99 TAM W &9 B W) B ST By
security el Bl .. (9YT).... I %IK’ ﬁg health scheme &1 &1 Times of India & ggd
A YFBRI B FdbTel &1 77 21 38 IR 9f3epT & & Al bl Fprat faam 1 8
$fea1 St & IR AR DI B & FIbTer T B .. (agT ). ..

MR. DEPUTY CHAIRMAN: That is not a point of order. ... (Interruptions)...
i} g9 TeTas: TR, CNN 3fR IBN & 300 AT fHaTel ¢ &1

MR. DEPUTY CHAIRMAN: Mr. Husain Dalwai, that is not a point of order.

...(Interruptions)...

3t g9 TEas: & oRA9 MER 7 ddl 8 IR ani Bl Fera & g
.. (TIET)....

MR. DEPUTY CHAIRMAN: That is not a point of order. ... (Interruptions)...

it 99 T@s: ITH] TaHC B protection T AMRYI I UM 11 @MYl

...(TIGHT)... Let the Government say something on this. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is not a point of order. ...(Interruptions)... You

give notice. This is not a point of order. ...(Interruptions)...

2 fefrasra Rig: 9=, oSl 89K 39 95 &1 3Ra) fa © 8iR anfad) f& g9 &
ﬂﬁ,ﬁﬂmmﬁ%%wlﬁsubsmmive motion Eﬁ,aﬁﬂm%w%wﬁlﬁ
feram ram o, §9 99 WR discussion @ Y W8I <1 &1 e AT, <febT I UR discussion
P forg anft 9@ e w13 wH MuiRa 187 fhar B 89R S sl 991e # 15y
HA, &1 YR FeATH Tehdl Sl &b He-l & drasie 4l 39 I admit el fHAT 81 I8 &H
NN & foIQ g &1 41 §1 I8 e AU 141 iR a2l A Fefdn &, 7 fob a1 & Jar
& AT Al YD AT BT Seera 3Tl &1 BAR Wed § I8 Wag & &b STIP! I8
fRIT®R 81 P Bl SIARd 781 © It is 'may’ and not 'shall’. I8 dTas[s 4T 31Tq
W Rl &1 WRervr T dR U1 7§ AFG STHIRT FEIey, 91 9 91 &1 3 B
...(TALT)....
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3t TUF PAR A: TR, SAD! 4] AU ... (FGET).... Sir, this may be taken up

right not. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. I have already said about it.
...(Interruptions)...

SHRI SATISH CHANDRA MISRA (Uttar Pradesh): Sir, please allow Shrimati Jaya

Bachchan to speak. She has been standing for the last 15 minutes. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: That is okay. ...(Interruptions).. What is it,
Shrimati Jaya Bachchan? Please tell me. ...(Interruptions)... Shrimati Jaya Bachchan.

...(Interruptions)...

SHRIMATI ROOPA GANGULY (Nominated): Sir, please allow me to speak.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: After Shrimati Jaya Bachchan, I would call you.

...(Interruptions)...

S ST FEEE (SR U<T): AR, 9 <¥ H Azl & yieaed & oy 984
aggressively ¥U o9 &1 SR &1 TTAT BT 39 §9T A &, A3l & SR AR &
BT Bl ...(FAYH)... 39 A%8 ¥ ...(GHM)... 3IHT U HHR 9 I8 4 ...(TIIH). ..

Sir, how can somebody talk like this, especially against a woman? When today the

women are really feeling so insecure, is this what they should be promoting?
..(Interruptions)... 3T AN AT AR JMGART BT BTl B & ... (HIUH)... 3T AN Al
AR IR Bl hglel HRA Bl ... (GLT)....

MR. DEPUTY CHAIRMAN: All right. That is okay. ...(Interruptions)...

SR ST 98 W), $9 ORE B news Bl BY Sl 87 U Al &I H3l & IR
H ...(AqE). ..

7t Su=rTafer: b ST ARG WY qler are! gl
st STt e 3 Sierh J2 ) .. (A Sd] T -7 .. (TIT)....
it SoRruTafer: 81 T, B R L (FEE). . b 7, B I (). ..

SHRI SUKHENDU SEKHAR ROY: Sir, she has not yet completed.

...(Interruptions)...

SHRIMATI JAYA BACHCHAN: Sir, is this the way they are going to protect the

women of this country? ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: All right. You have made your point. Now, sit down.

...(Interruptions)... Shrimati Ganguly, what is your point? ...(Interruptions)...

SHRIMATI ROOPA GANGULY: Sir, I am also a woman. I have been beaten up in
front of all the policemen, beaten up by people, insulted... ... (Interruptions)... For months
I had to be in the bed. I am also a woman and I was beaten up by a mob in West Bengal.

...(Interruptions)... Let them answer this. ... (Interruptions)...
SHRI SUKHENDU SEKHAR ROY: No, Sir. ... (Interruptions)...
SHRI MD. NADIMUL HAQUE: Sir, is she endorsing. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay; you go back. ...(Interruptions)... 1 would
listen to him; please go back. ...(Interruptions)... All right; sit down. That is all.
...(Interruptions)... Okay; everything is on record. Now, Zero Hour; Shri Partap Singh

Bajwa. ...(Interruptions)...

SHRI D.P. TRIPATHI (Maharashtra): Sir, I have a point of order.

...(Interruptions)...

SHRI MD. NADIMUL HAQUE: Sir, he has a point of order. Please allow him.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... Shri Partap Singh
Bajwa. ...(Interruptions)... No, no. I can't allow it. I have started the Zero Hour.

...(Interruptions)...

sft wara Rrg aroman (4STTe): R, | important ...(F9YT)... Excuse me, Sir.

...(Interruptions)...
2ft RS AR (SR U< I, .. (qAYTH). ..

it a9 Rig IIo7an: IR, ... (@aUM)... ¥ T R T 82 ..(FAUH)... I, T
reset BIFTYI ...(TILH)... TR, TS reset DIFTYI ... (FIHH). ..

MR. DEPUTY CHAIRMAN: Sit down. ...(Interruptions)... Now, what is your
problem? ...(Interruptions)... One of you may speak. Others may sit down.
...(Interruptions)... One of you may speak. 319 T afsul ...(9YT)... Dr. Tazeen

Fatma, what is your problem?

1. dolFl BIAHT (STR USY): IR, ...(FAYM)... Bl ¥-T Zero Hour mention
incomplete 2! ...(QALT). .. AU HET AT 1S ... (FIEH). .
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5 b o gl T
& & +, Zero Hour mention incomplete 1se JS < :(casdn ) palld (i S

...(;;d.-‘m..)_. SlEls Sl ...[:.;ﬂihﬁ:]_.
MR. DEPUTY CHAIRMAN: All right. I accept that. ...(Interruptions)...

1. Tl BIGHT: WX, Tl T Zero Hour mention incomplete AT| ...(HIHT)... =
ﬁsentenoe%’ft@i’}%mwﬁ?sﬂﬁ ...(qYT)...

L3 L& s Zero Hour mention incomplete e JS w1 aabld opn 363 T
gl S Sl S e o osentences 0 5 ume (e
.._..(Cal:'-ll_l_..)_.
sft weirer T s W), MU el ST ITelTS fhar ol ..(QE)... 3179 g7dh]
e IR ... (ae)...

1. IoiiF BIdHT: IR, 9T ol B8l AT fh continue HIvTEm §9 Ry a1 &1
sentence Tt &1 fd time over B 74T 2T | ...(<g94T9)...

i w2 continue A8 LS LS JS 5w 3 el i 2008 T

--{*—"—ﬂi'lﬂ}—Ld—? L& & oasl B8 3 _Jsr 2 sentences
it STATAfy: S 71 M= A renew &R fFa1 72

1. IST BIHT: S, -1 39 ey fear 21 .. (caaem). .. 1<t &1 i Aifew fear g
Lo el o 1S gl (alataa e o lon Gdled o0 e s seen 1 oaadald Sud R SIS T

et
S} ITQHTIRRT: 3BT AT AN &1 &, foRe 3 31Tyt 919 21 3 31TYd! Jemra |
31l 31T A3 ... (aE). .. folve # JIaaT 9 € ... (FaE). ..

1. AST BIAHT: T, 319 T 12.00 T91 BT TG 81 SITY ... (IIETH). ..
(Al ) B e 5 GBS sne gl S50 6 e [ akald i 353815 l

MR. DEPUTY CHAIRMAN: Your point is that you were speaking at that time and
so, you have the right to be called first. I agree; I would do that. ... Interruptions)... Mr.
Bajwa, I would call you after her. The hon. lady Member is raising a very pertinent point.

We should listen to that. I accept that point.

SHRI NEERAJ SHEKHAR: Sir, the time may be. ...(Interruptions)...

FTransliteration in Urdu script.



